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ORDER  

(Delivered by Hon’ble Mrs. Justice Vijay Lakshmi, JM) 

 We have joined this Division Bench online through video 

conferencing. 

2. None has appeared on behalf of the petitioner either in 

court or online, even in the revised call. 

3. Heard learned counsel for the respondents and perused 

the record available with us in pdf.  

4. Learned counsel for the respondents submitted that the 

order dated 15.03.2018 passed by this Tribunal in OA No. 

1076/2011, in respect of which this contempt petition is 

pending, has already been complied by the respondents on 
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20.07.2018 and compliance affidavit has been filed at   

Annexure -1.  

5. Vide order dated 15.03.2018, a direction was given to the 

respondents to examine two points, as indicated in para-6 and 

inform suitably to the applicant within three months from the 

date of receipt of certified copy of the order. A perusal of the 

order passed by the respondents in compliance of the order 

dated 15.03.2018 shows that the order passed by this Tribunal 

has been substantially complied. Perhaps, for this reason, no 

one is appearing for the petitioner.  

6. In view of the above facts and circumstances, the 

contempt proceedings are liable to be closed and, accordingly 

closed. The notices are discharged.  

7. All the Misc. Applications, if pending in the present 

contempt petition, have now become infractuous and are 

dismissed as such.  

8. Hon’ble Mr. Tarun Shridhar, Member (Administrative) has 

consented to this order during virtual hearing.  

  

(Tarun Shridhar)           (Justice Vijay Lakshmi) 
     Member (A)                                Member (J) 

 
Anand… 


